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Crl.A No. 1000 OF 1999

| TEM No. 2 Court No. 1 SECTI ON 11

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Criminal Appeal No. 1000/ 1999

DHANANJAYA REDDY Appel I ant (s)
VERSUS
STATE OF KARNATAKA Respondent (s)

( Ofice Report regarding paynent of fee to A C.)
Wth

Crl.A No.1001/ 1999
( Ofice Report regarding paynment of fee to A C.)

Date : 30/10/2001 These Petitions were called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE R C. LAHOTI
HON BLE MR. JUSTI CE ARI JI T PASAYAT
For Appellant (s) M. Kushal Pal Singh, Adv. (AC) (NP)
For Respondent (s) M. Sanjay R Hegde, Adv. (NP)
UPON hearing counsel the Court nmade the foll ow ng
ORDER
................ L......l.......T.......T.......T.......T.......T J
SP2
Fee of the amicus is fixed at Rs. 500/-.
. SP1

(Kanchan Jai n) (Prem Prakash)
AR- cum PS Court Master



